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Mitliila Broadcasting Station at 
Darbhanga

*82 SHRI BHOGrNDRA JHA • Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state the 
practical steps being taken to begin early 
execution and completion of the scheme for 
the establishment of Mithila Broadcasting 
Station at Darbhanga ?

THF MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NANDINI 
SATPATHY) Land has already been 
acquired for the studies and acquisition 
proceedings for the land for the transmitter 
aie nearing completion Construction work 
will be commenced in the near future 
Indents for procurement of equipment have 
been placed The project is likely to be 
completed by 1973*74

Sugarcane Airears Outstanding against 
Sugar Mills in Uttar Pradesh

*83 SHRI N N PANDLY * Will the 
Minister ot FOOD AND AGRICULTURE 
be pleased to state

(a) whether he is aware that the mill- 
owners in Uttar Pradesh have not paid the 
arrears of the dues to the cane-growers for 
the last reason and also for the current 
season thus causing considerable hardship to 
the cane-growers ,

(b) the amount outstanding against each 
of the sugar mills in Uttar Pradesh for the 
last and current seasons , and

(c) the steps being taken or proposed to 
be taken by Government to ensure the early 
payment of dues to the cane-growers ?

THE MINISTTR OF STATE IN THE 
MINISTRY OF FOOD AND AGRICUL
TURE (SHRI ANNASAHIB P SHINDE) :
(a) to (c) A statement is laid on the Table 
of the Sabha \Vlaced in Ubrary. See No. 
LT-92/7 i ]




